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Some hon, Members rose—

My, Speaker: I can call only gne by
one. I have called two Members from
the Oppositlon—Shrl Prakash Vir
Shastrt and Shxi S. M Jashi I am
now calling a Congress Member.
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My, smke?ii We have spent 15 min-
utes on ths question Do you want
me to contine with this still? There
are 20 more Members, wanting to put
questions If 1t 1s only one or two I
do not mind Of course, this questicn
deals with the Pakistani peple staying
here, but I think during the question
time you will ‘not be able to get much
<f the information.
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University tn N.E. Region

+
*1233. 8hri Madhu Limaye:
Shri S. M. Banerjee’
Dr. Ram Manohar Lohia
_~Shri George Pernandes:
8hri Vishwa Nath Pandey:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No 2150 on the
23rd November, 1966 and state

(a) whether a decision 1n the matler
of the setting up of a new Umversity
in the North Eastern region has since
been taken, and

(b) whether this University will
specialise in the welfare prublems of
the hill people and the social integra-
tion of the people of the hills and the
plains?

The Minister of Education (Dr. Tn-
guna Sem): (a) The proposal is stll
under the consideration of the Govera
meht

(b) The proposed Umiversity is in-
tended to serve the educational and
cultural needs of the hill peopl> It 18
also expected to promote among the
people of the region a sense of inte-
gration with the rest of the country

sww fomd . wm oW ot W
am ¥ Sre T ¢ e qgnl et



12801 Oral Answers

& oy Agd AHAT & IT FF FAT AR
AW & mrw wdy faag & & 9
H I i Sy g ¢ AT ARy aw
¥ AR wRE amt § amfaw 5w
qiegrlas oFqr  ww@w g AN quEd
AT HAIF T ST A g 98 @
31, T fa @ fawa w1 g s
F fag ;15 9 faow =1 ¥ @ fam-
frarem #® eaifoq 1 seRT ¢

Di. Triguna Sen: A committee was
appointed by the Ministry of Education
and the University Grants Commission
(1) to assess the present facilities for
higher education in the north-eastern
region of India like Nagaland, NEFA,
Manipur and the hill areas of Assam,
(2) to consider the type of higher edu-
cation best suited to the needs of the
area and (3) to examine whether it
would be desirable to set up a univer-
sity or an autonomous institution under
the University Grants Commission Act
of 1956. The Committee was also ask-
ed 1o consider how a liaison between
the hill people and the plains people
can be maintained. The committee,
after due consideration, came t{o the
conclusion that the proposed university
can be located in Shillong where tbe
plain people and the hill people live
together. The Committee has also pro-
posed that there should be intensive
studies with a view to bringing about
social integration between the hills
and the plains people.
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Dr. Triguna Sen: In order to enact.
a Central law for setting up the pro-
posed university, it is necessary, under
the Constitution that the legislature
concerned should pass a resolution

JULY 19, 1967

Oral Answers 12802
requesting the Centre to establish a
university. Assam Legislature has al-
ready passed a resolution. Now we
are waiting for the Nagaland legis-
lature to pass such a resolution.
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Dr. Triguna Sen: We are told that
the Nagaland legislature will pass the-
resolution in August 1967. As soon as
it is done, we propose to go ahead with.
the establishment of the university.
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Br. Triguna Sen: Since it is going to
be a Central university, the people of
the hill districts demand that both
Hindi and English should be the media.
of instruction.

Shri Swell: It is very heartening to
hear from the Minister that soon after
the Nagaland legislature adopts the-
resolution In August, they will go
ahead with the establishment of this
university., May I know whether it
is a fact that whereas last year Gov-
ernment made a budget provision of
Rs. 1 crore for this university as well
as the Jawaharlal Nehru University
in Delhi, this time the budget pro-
vision for both these universities ig
cnly Rs, 7.50 lakhs? How do you
propose to go ahead with the estab.
lishment of amny of these two univer-
sities with only Rs. 7.50 lakhs?

Dr. Triguna Sen: It is not a question
of the budget provision. We have
calculated how much can be actually
spent during this period. There is no
use inflatering the figure. We could
have said Rs. 3. crores, but we must
be realistic. We consider this amount
sufficient. .
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Dr Triguna Sem. I have explained
in the beginning that the location has
been fixed by the Committee at
Shuilong 1 have also explained that
under the Constitution, it 1s necessary
that the Nagaland Assembly should
pass a resolution requesting the Cen
tre to establish the university They
have not done so as yet
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Shri 8. Kundu Ma; 1 know whether
the Muinister 1s aware that the Edu.a
tion C has ded the
Establishment of six major universi-
ties mn Ind1a? Does he consmder 1t
worth-while to set up one such a
major umiversity in the north-eastern
region of India particularlv Mamipur?

Dr Triguna Sen: This recommenda-
tion of the Education Commission wWus
considered The Ministry does not
feel that we should estabiish certamn
major or minor unmiversities The
whole interpretation has been const
dered We have defined major =%
the Centre of Advanced Studies 1
di ! rent subjects
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Dr Triguna Sem We have not con-
sidered it as yet

Shri Hem Barua Since the separatist
psychology growing in certain parts of
North-Eastern Indla 1s due to the
failure on the part of Government to
treate a comprehensive Indian outlook,
may I know whether this university
proposes to create that comprehensive
Indian outlook or it 15 going to give
a filip to further separatist paycho-
logy in this country? If 1t proposes to
create a preh Indian outlool
may I know what specific steps Gov
ernment contemplate to take or have
already taken in that direction”

Dr Triguna Sen I think 1t 15 up to
this Parli t to first formulate a na
tional policy of education As socn as
this 1s done 1t will be the duty of the
Ministry of Education to implemunt it

Shri Vasudevan Nair This proposal
was first mooted by Shrn Jawaharlal
Nehru when he was alive [ would
hke to know as the con<ideration of
a proposal mooted by even the late
Prime Mimister  Shri Jawaharlal
Nehru takes so much time for study
and implementation how long we
should wait for actually the universty
to come mto existence® Can we get
an 1dea when this will be really im
plemented?

DPr Trigung Sen It was in August
1963 that the meeting of the represen
tatives of the Tribal people resolved
fo move the Government of India
They met Pandit Jawaharlal Neh:u: 11
December of the same year A cuti
mittee was formed and they submitied
their report We are pursuing i

Shr: Vaswdevan Nalr Four veers lor
a Committee?
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Dr. Triguna Sen: Unless, as I explain-
ed according to the Constitution, the
Assembly passes a resolution, how can
we do it?

e

Shri Kartik QOraon: You talk of
social, cultural and emotional integia-
tion on the one hand and, on the
other, you talk of special universities
to be set up to specialise in the wel-
fare problem. I would like ‘o know
from the hon. Minister as to whether
he proposes to set up similar univer-
sities in other parts of the country; if
so,. may I knrow where they will be set
up?

Drx. Triguna Sen: If there is a necus-
sity, we will consider it.

Shri D. Amat: This university speci-
alises in the welfare of the hill tribe.
But I know when two students from
Orissa belonging te the hill tribe, sons
of Members of Parliament -who are
present here, approached the university
authorities for admission they were
refused admission. Then how do you
say that it is .for the welfare of the
hill tribe?

Dr. Triguna Sem: I have not under-
stood the question.

Mr. Speaker: What is there to ans-
wer? The Minister will consider it.
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fFar s ?

Dr. Triguna Sen: I think at present
there is a system by which the stu-
dents of the hill areas who go to the
Gauhati University are being =ducated
free of cost. The provision is there.
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Mr. Speaker: One hon. Member mnade
some complaint about some admission
or something.

Dr. Trigung Sen: If he writes (o me,
I will look into it.

Code of Discipline for Political
Parties

*1234. Shri Ram Kishan Gupta: Wi
the Minister of Home Affairs be pleas-
ed to state:

(a) whether Government have under
consideration any proposal to intre-
duce a Code of Discipline for political
parties; and

(b) if so, the details thereot?

The Minister of ome Aiffairs (Shwi
Y. B. Chavan): (a) No. Si:.

{b) Does not arise.
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Shri Y. B. Chavan: Only at the time
of last General Elections. hefore tha
elections I had invited the leaders of
the Opposition parties to work eut
some sort of a code of conduct fer the
purposes of the elections. Some poli-
tical parties did respond and we work-
ed out a code of conduct. I think,
most of them tried to observe it

Shri Ram Kishan Gupta: May 1 know
what were the specific points that were
discussed in that meeting?

Sari Y. B, Chavan: As I said, the
main purpose was to work out some
sort of a code of conduct during the
election period.

Shri Shri Chand Goel: May 1 know
whether the All-India Secretary of the
Jan Sangh wrote to the Home Minister
to convene a meeting of all the parties
so that a common code not only for





